
          

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

            Crl. Petn No 33 of 2014 

 

 

 

11.02.2015  Heard Ld Counsel Mr Bhaskar Dev Konwar, Sr.Advocate of the  

  Petitioner. Also heard Ld. Sr.Counsel Shri N.D.Chullai assisted by Shri  

  R.Gurung on behalf of the State who submit that he needs one week  

  time to file the counter affidavit.  

   Prayer is allowed. 

   List the matter on 18.02.2015. 

   Call for the L.C.D. 

 

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



         AB: No. 49 of 2014 

 

 

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

             

 

 

 

11.02.2015 Heard Ld Counsel MrS.Dey on behalf of the petitioner. 

  Also heard Mr.R.Gurung Ld. State Counsel who submits that due to some  

  Assam Bandh I.O. could not come with C.D today and prayed to fix the  

  matter on 16.02.2015.  

   Prayer is allowed. 

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



        WP ( C ) No. 348/2014 

     

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

             

 

 

 

11.02.2015  Heard Mrs Tenzing Yangki Learned counsel on behalf of the  

  petitioner and Mr.R.Debnath, CGC for Union of India. 

   Mr. Debnath submits that the counter affidavit is not ready and  

  needs one week time. 

   Prayer is allowed. 

   List the matter after one week for counter affidavit. 

    

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 

 

        WP ( C ) No. 143 of 2010 

     

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

             

 

 

 

11.02.2015  Heard learned counsel Shri N.D.Chullai who is present for the state. 

   For respondent Shri S.A.Sheikh submits that the conducting  

  council is pre occupied with other matter and let this matter be fixed for  

  one week time. 

   Ld.Counsel Shri N.D.Chullai submits that the matter may be fixed  

  on 18.02.2015. 

   List the matter accordingly. 

    

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 



 

     

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

            Crl. Petn No 32 of 2014 

 

 

 

11.02.2015  Heard Ld Counsel Mr Bhaskar Dev Konwar, Sr.Advocate of the  

  Petitioner. Also heard Ld. Sr.Counsel Shri N.D.Chullai assisted by Shri  

  R.Gurung on behalf of the State who submit that he needs one week  

  time to file the counter affidavit.  

   Prayer is allowed. 

   List the matter on 18.02.2015. 

   Call for the L.C.D. 

 

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 

 

WP ( C ) No. 166/2014 

     

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

             

 

 

 

11.02.2015  Heard Ld Counsel Mr.N.Syngkon for the petitioner who submits that 

he just received the counter affidavit and he prayed to file the rejoinder 

affidavit for 2 weeks time. 

   List the matter in two weeks time. 

    

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 

 

WP ( C ) No. 70/2014 

     

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

             

 

 

 

11.02.2015  Heard Ld Counsel Mr.S.Dey for the petitioner who submits that he 

just received the counter affidavit and he prayed to file the rejoinder 

affidavit for 2 weeks time. 

   List the matter in two weeks time. 

    

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 

 

 

 

WP ( C ) No. 65/2014 

     

     BEFORE  

    HON’BLE MR. JUSTICE, S.R.SEN 

             

 

 

 

11.02.2015  Heard Ld Counsel Mr.S.Dey for the petitioner who submits that he 

just received the counter affidavit and he prayed to file the rejoinder 

affidavit for 2 weeks time. 

   List the matter in two weeks time. 

    

 

          JUDGE 

 

 

 

Typed & printed by 

 

 

 

(Smti G.Hynniewta) 

Staff of DSJ Court, Shillong. 

 

 

 

 

 

 

 


